IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 10.02.2026

Case No.

1 |R.C.ROUT 19809/2026 [10.02.2026 [ELPET/1/2024 o | c |
2 [R.c.ROUT 19810/2026 [10.02.2026 [ELPET/2/2024 0 | c |
3 |B K PANDA  [9811/2026 |10.02.2026 |CMP/2071/2025 |7 | c |
4 |[R.C.ROUT 19812/2026 |10.02.2026 [ELPET/10/2024 0 | c |
5 |[R.C.ROUT 19813/2026 |10.02.2026 [ELPET/14/2024 0 | c |
6 |P.C.MOHANTY (9832/2026 |10.02.2026 |RSA/622/2025 0 | c |
7 |J.PARIDA 19833/2026 |10.02.2026 |CRLMC/4391/2025 |10 | c |
'8 |S.K.DAS 19834/2026 |10.02.2026 |CRLMC/2193/2025 |10 | c |
9 |P.BASTIA 19835/2026 |10.02.2026 |[CMP/245/2026 0 | c |
10 |A.MOHANTY  [9836/2026 |10.02.2026 |CMP/234/2026 0 | c |
11 |T.SAHOO 19837/2026 |10.02.2026 |CRLREV/360/2024 |10 | c
12 |J.KAMILA 19842/2026 (10.02.2026 |CRLMC/5391/2025 |10 | c |
13 |J.KAMILA 19843/2026 [10.02.2026 |CRLMC/4794/2025 |10 | c
14 |S.SWAIN 19844/2026 [10.02.2026 |MACA/330/2025 0 | c
15 |S.SWAIN 19845/2026 [10.02.2026 |MACA/595/2025 0 | c
16 |H.K.MOHANTA [9850/2026 |10.02.2026 |CONTC/6394/2024 [10 | c |
‘17 e ‘9852/2026 ‘10.02.2026 ABLAPL/12640/2025’7 ‘ ‘U ‘
18 |R K MOHABHOI [9854/2026 |10.02.2026 |WP(C)/31715/2025 |10 | U |
19 |SARAT DASH [9856/2026 |10.02.2026 |WP(C)/4247/2026 |7 | U |
20 |S K BISWAL [9861/2026 |10.02.2026 |WP(C)/41733/2023 |10 | c |
21 |K C SAMAL  |9865/2026 |10.02.2026 |RSA/6/2026 110 | c |
22 |J P KAR 19867/2026 |10.02.2026 |WP(C)/698/2026 |10 | U |
‘23 it ‘9870/2026 ‘10.02.2026 ABLAPL/11903/2024‘10 ‘ ‘U ‘
24 |P N NAYAK  |9871/2026 |10.02.2026 |MACA/588/2025 110 | U |
25 |MONOMOY BASU|9873/2026 [10.02.2026 |WP(C)/2964/2026 |10 | c |
26 |S BEHERA 19874/2026 |10.02.2026 |WP(C)/22944/2025 |10 | U |
27 |R K SAHU 19876/2026 |10.02.2026 |WP(C)/2203/2026 |10 | c |
28 |S BEHERA 19877/2026 |10.02.2026 |WP(C)/34578/2025 |10 | U |
‘29 iii?gAKUMAR 9878/2026 ‘10.02.2026 WP (C)/4209/2026 ‘10 ‘ ‘U ‘
30 |R MALLICK  |9879/2026 [10.02.2026 |WP(C)/2203/2026 |10 | c |




31 |s SAHOO 19880/2026 (10.02.2026 |[WP(C)/34296/2025 [10 | v
32 |s P SAHOO  [9887/2026 [10.02.2026 |CMP/593/2015 |7 | v
33 |G SUNDARA  |9888/2026 |10.02.2026 |0JC/4321/1997 0| v
34 |N K ROUT 19889/2026 [10.02.2026 |[WP(C)/17772/2012 [10 | v
35 |s P SAHOO  [9890/2026 [10.02.2026 |FA/271/1983 0| v
36 |S SAHOO 19891/2026 [10.02.2026 |CRLA/514/2021 0| v
37 |S MOHARANA [9892/2026 |10.02.2026 |0JC/4037/2001 0 | v
38 |J K MAHARANA [9894/2026 |10.02.2026 |WP(C)/4271/2003 |10 | u |
39 |B SAMAL 19898/2026 |10.02.2026 |WP(C)/20380/2025 |10 | c |
40 |S. R BARIK [9916/2026 |10.02.2026 |WP(C)/8848/2023 |10 | c |
41 |P K ROUTRAY [9917/2026 |10.02.2026 |WP(C)/3350/2026 |10 | c |
‘42 u/S BISWAIITl9919/2026 ‘10.02.2026 CONTC/8971/2023 ‘10 ‘ ‘c ‘
143 |G C JENA 19922/2026 |10.02.2026 |ABLAPL/6541/2023 |10 | c |
44 |1 PANDA 19928/2026 |10.02.2026 |CONTC/9153/2023 |10 | c
45 |T MISHRA 19933/2026 |10.02.2026 |MATA/341/2024 0 | c |
46 |S. K. NAYAK [9941/2026 |10.02.2026 |WP(C)/1386/2026 |10 | c |
47 |R. SAMAL 19950/2026 |10.02.2026 |WP(C)/3759/2026 |10 | c |
48 |R. SAMAL 19951/2026 |10.02.2026 |WP(C)/3318/2026 |10 | c |
49 |R. SAMAL 19952/2026 |10.02.2026 |WP(C)/3320/2026 |10 | c |
50 |R. SAMAL 19953/2026 |10.02.2026 |WP(C)/3351/2026 |10 | c |
51 |R. SAMAL 19954/2026 (10.02.2026 |[WP(C)/3352/2026 |10 | c |
52 |R. SAMAL 19955/2026 |10.02.2026 |WP(C)/3356/2026 |10 | c |
53 |R. SAMAL 19956/2026 [10.02.2026 |WP(C)/3384/2026 |10 | c
54 |R. SAMAL 19957/2026 [10.02.2026 |WP(C)/3465/2026 |10 | c
55 |R. SAMAL 19958/2026 [10.02.2026 |WP(C)/3471/2026 |10 | c
56 |R. SAMAL 19959/2026 [10.02.2026 |WP(C)/3473/2026 |10 | c
57 |R. SAMAL 19960/2026 [10.02.2026 |WP(C)/3475/2026 |10 | c
58 |R. SAMAL 19961/2026 [10.02.2026 |WP(C)/3477/2026 |10 | c
59 |R. SAMAL 19962/2026 [10.02.2026 |WP(C)/3491/2026 |10 | c
60 |R. SAMAL 19963/2026 [10.02.2026 |WP(C)/3589/2026 |10 | c
61 |R. SAMAL 19964/2026 |10.02.2026 |WP(C)/3507/2026 |10 | c
62 |[R. SAMAL 19965/2026 |10.02.2026 |[WP(C)/3521/2026 |10 | c |
63 |R. SAMAL 19967/2026 |10.02.2026 |WP(C)/3556/2026 |10 | c |
64 |R. SAMAL 19968/2026 (10.02.2026 |WP(C)/3563/2026 |10 | c |
65 |R. SAMAL 19969/2026 (10.02.2026 |WP(C)/3582/2026 |10 | c |
66 |R. SAMAL 19970/2026 (10.02.2026 |WP(C)/3608/2026 |10 | c |
67 |R. SAMAL 19972/2026 [10.02.2026 |[WP(C)/3720/2026 |10 | c |
68 |R. SAMAL 19973/2026 (10.02.2026 |[WP(C)/3723/2026 |10 | c |
69 |R. SAMAL 19974/2026 (10.02.2026 |WP(C)/3746/2026 |10 | c |
70 |R. SAMAL 19975/2026 (10.02.2026 |[WP(C)/3748/2026 |10 | c |
71 |R. SAMAL 19976/2026 (10.02.2026 |[WP(C)/3749/2026 |10 | c |
72 |R. SAMAL 19977/2026 [10.02.2026 |WP(C)/3751/2026 |10 | c |
73 |R. SAMAL 19978/2026 |10.02.2026 |WP(C)/3759/2026 |10 | c |




74 |R. SAMAL 19980/2026 |10.02.2026 |WP(C)/3752/2026 |10 | c |
75 |R. SAMAL 19981/2026 [10.02.2026 |WP(C)/3756/2026 |10 | c |
76 |R. SAMAL 19982/2026 [10.02.2026 |WP(C)/3564/2026 |10 | c |
77 |s. Das 19986/2026 |10.02.2026 |WP(C)/1448/2026 |10 | c |
78 |S. K. SAHOO [9987/2026 |10.02.2026 |FAO/41/2026 0 | c |
79 |S. K. PATRA [9988/2026 |10.02.2026 |WP(C)/2034/2026 |10 | c |
80 |s. K. PATRA |9990/2026 [10.02.2026 |WP(C)/35089/2025 [10 | c |
81 M. BASU 19992/2026 [10.02.2026 |WP(C)/4133/2026 |10 | c |
82 |G. B. PARIDA|[9993/2026 |10.02.2026 |WP(C)/2748/2026 |10 | c |
83 M. MOBIN 19999/2026 (10.02.2026 |FA/310/1982 0 | u |
84 |G. P. JENA |10000/2026|10.02.2026 |WP(C)/2601/2026 |10 | c |
85 |A. R. MAJHI |10001/2026|10.02.2026 |WP(C)/4158/2026 |10 | c |
86 |A. BHOI 110005/2026|10.02.2026 |WP(C)/1878/2026 |10 | c |
87 |S. BEHERA  [10007/2026|10.02.2026 |WP(C)/1982/2026 |10 | c |
88 |S. K. RATH |10010/2026|10.02.2026 |WP(C)/3783/2026 |10 | c
89 |S. SWAIN 110015/2026|10.02.2026 |WP(C)/3362/2026 |10 | c |
90 |S. NAYAK 110016/2026(10.02.2026  [WP(C)/2768/2026 |10 | c |
91 |B R SENAPATI|10020/2026(10.02.2026 |ABLAPL/14475/2025 |10 | c |
92 |N CH SINHA |10038/2026|10.02.2026 |TRP(C)/435/2023 |10 | c |
93 |N D TRIPAHY [10039/2026|10.02.2026 |WP(C)/37785/2023 |10 | c |
94 |J J PRADHAN [10040/2026|10.02.2026 |WP(C)/22482/2025 |10 | c |
95 |S K RATH 110041/2026(10.02.2026  |[WP(C)/27682/2025 |10 | c |
96 |D.K.NAIK 110042/2026(10.02.2026  |[WP(C)/24613/2025 |7 | o
97 |D.K.NAIK 110043/2026(10.02.2026  |[WP(C)/24615/2025 |10 | o
98 |D.NAIK 110044/2026(10.02.2026  |[WP(C)/24591/2025 |10 | o
99 |M.R.BARIK  |10045/2026|10.02.2026 |CONTC/7079/2021 |10 | CE
100 |P.K.ROUTRAY |10047/2026|10.02.2026 |CRLMC/2660/2023 |10 | v
‘lOl‘iéﬂiﬁTy ‘10048/2026‘10.02.2026 WP (C) /36356/2025 ‘10 ‘ ‘c ‘
102 |G. R. PATRA |10051/2026|10.02.2026 |[WP(C)/4101/2026 |10 | c |
103 |C.R.NAYAK  [10052/2026|10.02.2026 |WA/1204/2022 0 | CE
104 |[S. NAYAK 110060/2026(10.02.2026  |[WP(C)/353/2026 |10 | c |
105 iéﬂiéANA 10065/2026|10.02.2026  [WP(C)/4200/2026 |10 c

106 EéﬂiﬁTA 10071/202610.02.2026  [WP(C)/24972/2025 |10 c

107 [U. P. BAG  |10074/2026|10.02.2026 |WP(C)/3308/2026 |10 | c |
108 [U. P. BAG  |10077/2026|10.02.2026 |WP(C)/3306/2026 |10 | c |
1109 |A K ACHARYA [10079/2026|10.02.2026 |WP(C)/32960/2025 |10 | c |
1110 |S. DAS 110082/2026|10.02.2026 |[WP(C)/36979/2025 |10 | c |
111 |P.NAYAK 110083/2026|10.02.2026 |[WP(C)/7674/2013 |7 | o
112 [P.P.BARIK  |10088/2026|10.02.2026 |WP(C)/8628/2016 [10 | oo
113 |J.KAR 110096/202610.02.2026  [WP(C)/32107/2011 |10 | U
114 |H.K.DAS 110101/2026(10.02.2026 |CRLMC/1619/2023 |10 | I




115 |A S SAMATRAY|10104/2026|10.02.2026 |WP(C)/4146/2026 |10 | c |
116 |J.KAMILA 110109/2026(10.02.2026  [0JC/12223/2001  [10 | v
117 |T.K.NAYAK  [10111/2026|10.02.2026 |RSA/225/2005 0 | R
118 [B.S.SWAIN  [10113/2026|10.02.2026 |[WP(C)/10853/2022 |7 | v
119 [S.P.SAHOO  |10114/2026|10.02.2026 |[WP(C)/19996/2024 |10 | R
120 |P.K.R 110117/2026(10.02.2026  |CRLMC/3319/2024 [10 | v
121 |[P.K.ROUTRAY |10120/2026|10.02.2026 |WP(C)/31/2026 0| v
122 |P.BEHERA 110123/2026(10.02.2026  |CRLMC/283/2026 |10 | u |
123 |H.K.BHOL 110125/2026(10.02.2026  |CRLREV/83/2026 |10 | u |
124 |A K DAS 110130/2026|10.02.2026 |[WP(C)/32107/2011 |10 | c |
125 |D.K.BEHERA |10131/2026|10.02.2026 |WP(C)/19692/2024 |10 | v
126 |S.S.PASAYAT |10132/2026|10.02.2026 |WP(C)/2756/2026 |7 | SR
1127 |S.S.PASAYAT |10133/2026|10.02.2026 |CONTC/5634/2025 |10 | SR
1128 |S.S.PASAYAT |10134/2026|10.02.2026 |WP(C)/2769/2026 |10 | SR
129 |S.S.PASAYAT |10137/2026|10.02.2026 |WP(C)/2766/2026 |7 | SR
1130 |S.BISWAL 110138/2026|10.02.2026 [BLAPL/8474/2025 |10 | SR
131 |[S.P.SAMANTA |10139/2026|10.02.2026 |CRLMC/5327/2025 [10 | o
132 |M K MOHANTY [10140/2026|10.02.2026 |CRLMC/1718/2024 |10 | c |
133 |A K SWAIN  |10141/2026|10.02.2026 |CRLMC/1718/2024 [10 | c
134 R K PANDA  |10142/2026|10.02.2026 |WP(C)/18140/2023 [10 | c |
135 |[P.K.PATRA  |10143/2026|10.02.2026 |WP(C)/22815/2024 |10 | N
1136 |A.K.JATI 110144/2026/10.02.2026 |WP(C)/19108/2025 |10 | CE
137 |M.K.PANI 110145/2026/10.02.2026 |CRLMC/434/2026 |10 | CE
4.00,3%4 ‘

138 [J.PRADHAN  |10147/2026(10.02.2026 |ABLAPL/821/2026 |10 PAPER U

LESS

1139 |K SAHOO 110148/2026(10.02.2026 |ARBA/12/2014 0 | c |
140 |J.PRADHAN  |10149/2026|10.02.2026 |ABLAPL/11950/2025[10 | CE
1141 [K SAHOO 110150/2026(10.02.2026 |ARBA/13/2014 0 | c
142 [P K PAL 110155/2026|10.02.2026 |ABLAPL/820/2026 |10 | c |

143 gi;géJIT 10156/2026 (10.02.2026  |ABLAPL/290/2026 |10 c
144 [B B ROUT 110160/2026(10.02.2026 |ABLAPL/866/2026 |10 | c |

145 200y 10164/2026(10.02.2026 |[ABLAPL/449/2026 |10 c
146 R. K. BARIK |10165/2026|10.02.2026 |ABLAPL/203/2025 |10 | c |
147 [B. K. PARDHI|10170/2026|10.02.2026 |[WP(C)/3837/2026 [10 | c |
148 |D. BISWAL  |10172/2026|10.02.2026 |WP(C)/3651/2026 |10 | c |
‘149 gﬁAgﬁAN ‘10173/2026‘10.02.2026 WP (C) /3722/2026 ‘10 ‘ ‘c ‘
150 [B. BEHERA  |10174/2026|10.02.2026 |WP(C)/3928/2026 |10 | c |
151 [B. K. PATI |10175/2026|10.02.2026 |ABLAPL/852/2026 |10 | c |
[PRADIPTA ' ' ' ‘ ‘

152 |KUMAR 10178/2026 |10.02.2026  |ABLAPL/1233/2025 |10 c

MOHANTY




153 ﬁéHiﬁTy 10179/2026|10.02.2026 |WP(C)/3917/2026 |10 c
PRADIPTA
154 [KUMAR 10180/2026(10.02.2026 |BLAPL/7873/2025 |10 C
MOHANTY
155 ﬁéﬂiﬁTY 10181/2026|10.02.2026 WP (C)/3722/2026 |10 c
156 [B. P. TANGA |10182/2026|10.02.2026 |BLAPL/11292/2025 |10 | c |
157 ﬁéHiﬁTy 10183/2026(10.02.2026 |WP(C) /3798/2026 |10 c
158 |DILLIP SAMAL|10184/2026|10.02.2026 |BLAPL/11818/2025 |10 | c |
159 ﬁéHiﬁTY 10185/2026|10.02.2026 |WP(C)/3721/2026 |10 c
160 |P. K. MISHRA|10186/2026|10.02.2026 |ABLAPL/861/2026 (10 | c |
161 [P. K. JENA |10187/2026|10.02.2026 |WP(C)/36938/2025 [10 | c
162 gﬁ;ﬁﬁiEA 10188/2026|10.02.2026 |ABLAPL/860/2026 |10 c
163 M. R. BARIK [10189/2026|10.02.2026 |WP(C)/17424/2025 |10 | c
164 Egﬁ;ﬁ; 10190/2026|10.02.2026 |ABLAPL/865/2026 |10 c
165 |A. K. PANDA [10191/2026|10.02.2026 |WP(C)/3833/2026 |10 | c |
166 R. C. ROUT |10192/2026|10.02.2026 |ABLAPL/867/2026 |10 | c |
167 K. PARIDA  |10193/2026|10.02.2026 |WP(C)/3736/2026 |10 | c |
168 |P. K. LENKA [10194/2026|10.02.2026 |WP(C)/3919/2026 |10 | c |
169 M. R. SAHOO [10195/2026(10.02.2026 |ABLAPL/863/2026 |10 | c |
170 |P. PRADHAN |10198/2026(10.02.2026 |BLAPL/13333/2025 |10 | c |
171 |A. K. PANDA [10199/2026(10.02.2026 |WP(C)/4022/2026 |10 | c |
172 |A. K. PANDA |10200/2026(10.02.2026 |[WP(C)/3877/2026 |10 | ic |
PABITRA ‘ ‘
173 [KUMAR 10201/2026(10.02.2026 |BLAPL/9106/2025 |10 C
MOHANTY
174 |S. GUPTA 110202/2026(10.02.2026  |[WP(C)/3943/2026 |10 | c |
1175 |S. GUPTA 110204/2026(10.02.2026  |[WP(C)/3934/2026 |10 | c |
176 ﬁéﬂgéATRA 10207/2026(10.02.2026 WP (C)/3527/2026 |10 C
177 ﬁéﬂgéATRA 10209/2026(10.02.2026 |WP(C)/1426/2026 |10 c
1178 K. SAHOO 110210/202610.02.2026 |ABLAPL/857/2026 |10 | c |
179 |G. P. JENA |10211/2026(10.02.2026 |WP(C)/3121/2026 |10 | c |
1180 K. SAHOO 110212/2026(10.02.2026  |ABLAPL/427/2026 |10 | c |
181 |G. SUNDARA |10213/2026|10.02.2026 |WP(C)/4091/2026 |10 | c |
‘182 iﬁﬁﬁé??AR ‘10214/2026‘10.02.2026 BLAPL/10424/2025 ‘10 ‘ ‘c ‘
183 [B. K. SWAIN |10215/2026|10.02.2026 |[WP(C)/3979/2026 |10 | c |
184 |J. KAMILA  |10216/2026|10.02.2026 |BLAPL/11396/2025 |10 | c |
185 |J. KAMILA  |10217/2026|10.02.2026 |BLAPL/11398/2025 |10 | c |
186 [B. K. SWAIN |10218/2026|10.02.2026 |WP(C)/3982/2026 |10 | c |




187 [B. K. SWAIN |10219/2026|10.02.2026 |WP(C)/3989/2026 |10 | c |
‘188 EEEEAVA CH. ‘10220/2026‘10.02.2026 BLAPL/11794/2025 ‘10 ‘ ‘c ‘
189 [B. K. SWAIN |10221/2026|10.02.2026 |[WP(C)/3995/2026 |10 | c |
190 [B. K. SWAIN [10222/2026|10.02.2026 |[WP(C)/3999/2026 [10 | c |
AJIT KUMAR
191 (5 ioo 10223/2026|10.02.2026 |BLAPL/10418/2025 |10 C
192 [B. K. SWAIN |10224/2026|10.02.2026 |[WP(C)/4012/2026 [10 | c |
PRASANTA
193 | r DS 10225/2026|10.02.2026 |BLAPL/12099/2025 |10 C
194 [B. K. SWAIN |10226/2026|10.02.2026 |WP(C)/4014/2026 |10 | c |
195 [B. K. SWAIN |10227/2026|10.02.2026 |[WP(C)/4031/2026 [10 | c |
PRADIPTA
196 |[KUMAR 10228/2026|10.02.2026 |ABLAPL/845/2026 |10 C
MOHANTY
PANCHANAN
197 | N TORAHT 10229/2026|10.02.2026 |ABLAPL/823/2026 |10 c
PARTHA
198 | brrur pag |10230/2026/10.02.2026  |CRLMC/2824/2025 |7 U
PARTHA
199 | barur pag |10233/2026/10.02.2026  |CRLMC/3699/2024 |7 U
200 |[P K MISHRA |10234/2026|10.02.2026 |CONTC/5480/2025 |10 | N
201 |[D K MOHANTY |10235/2026|10.02.2026 |WP(C)/4459/2025 |10 | c
202 |S S RATH 110236/2026/10.02.2026 |CONTC/6366/2024 |10 | o
SARBESWAR
‘203‘SAHOO ‘10237/2026‘10.02.2026 BLAPL/13997/2025 ’10 ‘ ‘U ‘
204 M K PANI 110238/2026(10.02.2026  |CMP/2028/2025 110 | U |
205 |[J C BARAL  |10240/2026|10.02.2026 |WA/403/2025 110 | U |
206 M K PANI 110244/2026(10.02.2026 |CMP/2004/2025 110 | U |
207 |M K PANI 110246/2026/10.02.2026 |[CMP/270/2026 |7 | U |
208 |M K PANI 110247/2026/10.02.2026 [BLAPL/11130/2025 |10 | U |
209 |[H K PATRA  |10248/2026|10.02.2026 |ABLAPL/858/2026 |10 | U |
210 [P K DASH 110249/2026(10.02.2026  |CRLMC/209/2026 110 | U |
211 [N SAHOO 110250/2026(10.02.2026  |[BLAPL/424/2026 110 | U |
212 |A K PANDA  |10251/2026(10.02.2026 |WP(C)/3833/2026 |10 | U |
213 [SARAT DASH |10252/2026(10.02.2026 |ABLAPL/566/2026 |10 | U |
214 |[SARAT DASH |10253/2026|10.02.2026 |CRLMC/437/2026 110 | U |
215 |D K BEHERA |10254/2026(10.02.2026 |WP(C)/3035/2026 |10 | U |
216 |D K BEHERA |10255/2026(10.02.2026 WP (C)/3035/2026 |10 | U |
SURESH CH
217 | nDaRA 10256/2026|10.02.2026 |RPFAM/10/2026 10 U
218 [P K DAS 110257/2026(10.02.2026  |WP(C)/18894/2024 |10 | U |
219 |CHHABI RANA [10258/2026(10.02.2026 |WP(C)/32947/2025 |10 | U |
220 igggSNARANI 10259/2026|10.02.2026 |WP(C)/12282/2025 |10 U
ASHOK KUMAR
221 | GRAHT 10260/2026|10.02.2026 |CRLMC/3567/2025 |10 U




222 |s S RATH 110261/2026(10.02.2026  |[WPC (OA)/2594/2018 (10 | v
223 |J C BARAL  |10262/2026|10.02.2026 |CRLREV/573/2016 |10 | v
224 |[SK SAMIM 110263/2026(10.02.2026  |[WP(C)/9453/2018 [10 | v
225 [PRAJARISHORE |1 05 64/2026(10.02.2026  |[RSA/24/2015 10 U
SINGH
226 200 1A BHOSAN110265/2026[10.02.2026  We(C) /1810072020 |10 U
227 |T R DAS 110266/202610.02.2026  |[RSA/54/2021 110 | U
228 [B DAS 110267/2026|10.02.2026 |CRLMC/3627/2010 |10 | R
s R
‘229 P ATTANALK ‘10268/2026‘10.02.2026 WP (C) /30403/2011 ‘10 ‘ U ‘
230 [P CH DAS 110269/2026(10.02.2026 WP (C)/32757/2020 |10 | o
231 [DILLIP SAMAL|10270/2026(10.02.2026 |FAO/107/2019 110 | o
SUSHREE
232 |SANGEETA 10271/2026(10.02.2026  |CRLMC/2756/2021 |10 U
PANDA
SUSHREE
233 |SANGEETA 10272/2026(10.02.2026  |CRLMC/2756/2021 |10 U
PANDA
SUSHREE
234 |SANGEETA 10273/202610.02.2026  |[CRLMC/2756/2021 |10 U
PANDA
235 M K RANA 110274/2026(10.02.2026  [WPC (OA) /2059/2017 (10 | o
SUSHREE
236 |SANGEETA 10275/202610.02.2026  |[CRLMC/2756/2021 |10 U
PANDA
SUSHREE
237 |SANGEETA 10276/202610.02.2026  |[CRLMC/2756/2021 |10 U
PANDA
238 [U K PANDA  |10277/2026|10.02.2026 |LAA/44/2015 0 | CE
239 |S S RATH 110278/2026|10.02.2026  |WPC(OA)/363/2019 |10 | o

[ | |

|Total

12354

NIC




